03 Pap-rs Latd
MR. SPEAKER :
on the Table.

SHRI §. M. BANBRJEE (Kanpur): I
have already written to you that in Herdwar,
there is a strike going on...

Papers to be Laid

MR. SPEAKER : Now, let us procesd
with the business befors the House. I
shall come to that at a later stage

13.08 brs.
PAPERS LAID ON THE TABLE
Papers ‘under Companies Act

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT, [INTERNAL TRADE AND
COMPANY AFFAIRS (SHRI BHANU
PRAKASH SINGH) : On behall of Shri
F. A. Ahmed | beg to lay on the Table n
copy each of the following papers under
sub.section (1) of section 19YA of the
Companies Act, 1951 .-

(1) (i) Review (Hindi and English
versions) by the Government on
the working of the Hindusten
Photo Films  Manufacturing
Company Limited, for the ear
1968-69,

(iiy Annual Report of the Hindustan
Photo Films  Manufacturing
Comnpany Limited, for the year
1965.69 along with the Audited
Accounts and the comments of
the Compiroller and Auditor
General thereon  [Placed in
Lib-ary. See Mo, LT-3578/70)

Review (Hiodi and English
versions) by the Governoment on
the workiog of the National

(2) (i)

Newsprint and Paper Mills
Limited Nepanagar, fcr the yeir
1968-69.

(i) Annual Report (Hindi and

Englich versions) of the Nutional
Mewsprint and Paper Mills
Limited, WNepanagar, -for the
year 1968.69 amlong with the
Audited Accounts and the
commentc of the Comptraller
and Audit~r Genersl thereon.
[Placed In Library. See No.
' LT—3579/70]
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(3) (i) Review (Hindi and English vers-
jons) by the Government on
the working of ths Instrumenta-
tion Limited, Kota, for the vear
196869,

(ii) Anoual Report of the Instru-
mentation Limited, Kota, for
the year 196869 along with the
Audited Accounts and the
comments of the Comptroller

ond Auditor General thereon.
[Placed in Library. See No.
LT—3580/70)

(4) () Review (Hindi and English

versions) by the Government on
the working of the Hindustan
Salts Limited, Jaipur, for the
period from 1st October, 1967 to
30th September, 196K,

(ii) Annual Report of the Hindustan
Salts Limited, Jaipur, for the
period from 1st October, 1967 to
30th September, 1968 along with
the Audited Accounts and the
comments of the Comptrolle:
and Auditor General thereon.
[ "iaced in Library. See No.
LT—2581/70)

(5) (i) Review (Hindi and English
venions) by the Government on
the working of the Samhhar
Salts Limited, Jaipur, for the
period from 1st October, 1967 to
30th September, 196,

(i) Annual Report of the Sambhar
Salts Limited, Jalpur for the
period from (st October, 1967
to 30th September. 19685 along
with the Audited Accounts and
the comments of the Comptroller

aod Auditor General thereon.
[Placed in Library. See No.
LT=3582/70)

Papcrs ander Air Corporations Rules

THE DEPUTY MINISTER IN THE
MINISTRY OF TOURISM AND CIVIL
AVYIATION (DR. SAROJINI MAHISHI) :
On bebalf on Dr. Karan Siogh, I beg to
lay on the Table a copy each of the follow-
ing papers (Hindi and English versions)
under sob-rule (5) of rule 3 of the Air
Corporations Rules, 1954 : —

m snmml:y of Brdget Estimated
Revedse and Expéaditire



s Popers Laid

[Dr. Sarojini Mahishi]
of Air India for the year 1970-71.
[Piaced in libraiy. Ste No. LT-
3583/70]
(fiy Summary of Actuals for the year
1968-69, Budget Estimates and
Revised Estimates for the year

1969-70 and Budget Estimates
for the vear 1970-71 under
Capital of Air India. [+laced

in Library. See LT—
3584/70]

(iil) Summay of Budget Estimates
of Revenue and Expenditure of
the Indian Airlines for the year
*170-71  [piaced in Library. Ser
No LT--3585/70]

{iv} Summary of Actuals for the
year 1962.69, Budget Estimates
and Revised Estimaies for the
year 1969-7° and Budget Esti-
mates for the vear 1970-71 under

No.

Capital of Indian Airlines
[Piaeed 1n Libraty. See No.
LT—3586/70)

Report of Employees’ Provicent
Fund Scheme for 1968-69

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOYMENT

AND REHABILITATION (SHR1
BHAGWAT JHA AZAD): 1 begto lay
on the Table a copy of the Annual Report

(Hindi and English versions) on the working
of the Employees, Provident Funds Scheme,
1952 for the year 1968-69, | Placea in
Library. See No. LT—3587/70]

Report of Press Cooncll for 1969

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI 1. K. GUJRAL): Ibegto lay on
the Table a copy of th: Annual Report of
the Press Council of India for the year
1969, under section 18 of the Press Council
Act, 1965. [Placed in Library. >e¢e No.

LT—3588/10]

Papers under Companles Act
THE MINISTER OF STATE IN THE
MINITRY OF PETROLEUM AND
CHEMICALS, AND MINES AND
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METALS (SHRI JAGANATH RAO): I
beg to lay on the Table a copy each of the
following pspers (Hindi and English
versions) under sub-section (1) of section
619A of the Companies Act, 1956 :—

(i) Review by the Government on
the working of the Pyrites,
Phospbates and  Chemicals
Limited, for the vear 1968-69.

(i) Annual Report of the Pyrites,
Phosphates and  Chemicals
Limited, for the year 1968-69
along with the Audited Accounts
and the comments of the Com-
ptroller and Auditor General
thereon, [Placed In Library. See
No. LT—3589/70)

Papers under Companies Act

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRIK.C. PANT): 1
beg to lay on the Table a copy each of the
following papers under sub-section (1) of
section 619A of the Companies Act,
1956 :—

(1) Review by the Government on the
workiog of the Miniog and Allied
Machinery Corporation Limited,
Durgapur, for the year 1968-69,

(2) Annual Report of the Mining and
Allied Machinery Corporation
Limited, Durgapur for the year
1978-69 along with the Audited
Accounts and the comments of the
Comptroller and Auditor Geberal
thereon. [Placed in Library. See
No. LT--35%0/70)

SHRI BAL RAJ MADHOK (South
Delhij : 1 want to make one submission io
regard to this item....

MR. SPEAKER : The hon. Membet
should have sent previous notice in writing.
He caonot just get up in this mapner and
speak. He should give advance intimation.

SHRI BAL RAJ MADHOK : It is not
pecessnry. I can get up after the item is laid
on the Table of the House,

M. SPEAKER : It is the accepled
practice and convention in this House that
previou. intimation should be given.



